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(f) Information is not available.
(g) Both the aircraft and the goods 

carried on them were destroyed. The 
value of such goods is net known. No 
property outside the aircraft was 
damaged.

(h) An Expert Committee investi
gated the first accident and made cer
tain recommendations a copy of which 
is laid on the Table. These recom
mendations have been accepted by 
Government and are being implement
ed. A formal investigation by a Court- 
of enquiry consisting of the hon. Mr. 
Justice N. Chandrasekhara- Aiyar, .of 
the Supreme Court has been ordered 
and the investigation is proceeding.

STATEMEJTT
Recommendations of the Committee of 

Enquiry on the accident to th^ 
Deccan Airways Dakota aircraft 
VT-AXE at Nagpur aerodrome on 
the 19th February 1952.

(i) There should be strict en-
■ forcement and checking of operat
ing procedures as laid down in 
the Company’s Operating Instruc
tions and more effective super
vision over the flying habits of air- 
ci*ews;

ai) in selecting the aircrew for 
the operation of the night airmail 
service, it should be ensured that 
not only the Captain but also the 
co-pilots are of proved ability and 
possess long and mature exper
ience of air transport flying; '

(iii) the question of crew fati
gue particularly on night services 
should be studied in consultation 
with experts on aeronautical medi
cine; ,

(iv) normally, for landings at 
night, the requirement to make a 
circuit or a partial circuit of the 
aerodrome should not be waived;

(v) every effort be made to acce
lerate the provision of high inten
sity runway and approach lighting 
at Nagpur, regarding which the 
commit'ee noted, action had al
ready been initiated by the Civil 
Aviation Department.

K h a n d w a -H y d e r a b a d  R a il * L in k .

•51. Dr. P. S. Deshmukh: (a) WiU
the Minister of Railways be pleased 
to state the position of the .scheme 
for joining Khandwa with Hyderabad 
bord^:^a Akola?

(b) Is there any likelihood of this 
project being taken up for early con- 
si#^tion?

vc) Is it proposed to provide any 
amount in the Budget for 1952-53 for 
this project?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) The pro
ject for a metre gauge connection bet
ween Khandwa and Hingoli has been 
examined piecemeal on more than 
one occasion in the past, but is now 
being re-surveyed as a whole by the 
Western Railway with the object of 
providing the Railway Ministry with 
an up-to-date appreciation.

(b) When the up-to-date survey re
ports and estimates are received, the 
orcisct will be submitted to the 
Central Board of Transport for early 
consideration.

(c) No. .
R a i l w a y  S t a t io n  a t  A m r a v a t i

*52. Dr. P. S. Deshmukh: (a) WiU
the Minister of Railways be pleased 
to state the amount provided for 
building the new railway station at 
Amravati (Amraoti) on the Central 
Region?

(b) Have Government considered 
the possibility of changing the site of 
the station from the present location 
to a site which would be more suit
able?

(c) By what time is the new 
building expected to be completed?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) There 
is no proposal at present to construct 
a completely new' Railway station at 
Amraoti, but an estimate amounting 
to almost Rs. 2 lakhs was sanctioned 
in November, 1951, for a number of 
works relating to additional ameni
ties for passengers at this station.

(b) No.
(c) Work has been started on the 

additional amenities and is expected 
to be completed by about May 1953.

F a l l o w  L a n d

’ 53. Shri Balmiki: Will the Minister 
of Food and Agriculture be pleased 
to state;

(a) the total fallow land which -was 
reclaimed in 1950-51;

(b) the estimate of siich land to be 
reclaimed in the year 1952-53; and

(c) what steps are being takefi by 
Government to develop fallow land?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) 8,52,674 acres 
of cultivable fallow and waste lands.




